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UNSTARRED QUESTIONNO. 3530
TOBE ANSWEREDON THE 16™H MARCH2018/ PHALGUNA25, 1939 (SAKA)
Developmentof Public CreditRegistry

13530. SHRICHHEDI PASWAN:
Willthe Ministerof FINANCEDbe pleased to state:

() whetherthe Governmenthas constituteda high level taskforcefor developmentof
PublicCreditRegistry(PCR);

(b) if so, the detailsthereof;

() whetherthe constitutionof PCRis likelyto assist in the assessment of credit and
fixationof rate from banksside; and

(d) if so, the detailsthereof?

ANSWER

The Ministerof State in the Ministryof Finance
(SHRISHIVPRATAPSHUKLA)

(a) to (d): Withregard to the constitutionof the Task Force and the purposes that it is
likelyto assist in, the Reserve Bank of India has apprised that, witha view to set up a
transparentand comprehensivePublic Credit Registry (an extensive database of credit
informationfor India that is accessible to all stakeholders)that wouldhelp in enhancing
efficiency of the credit market, increase financial inclusion, improve ease of doing
business and help control delinquencies,it has constituteda High Level Task Force in
August2017.



